247 Motion for Election

to the Committee on the
MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI DILIP RAY): Sir, 1
move the following Motion:—

“That this House concurs in the
recommendation of the Lok Sabha
that the Rajya Sabha do agree to
nominate seven Members from Rajya
Sabha to associate with the
Committee on Public Undertakings
of the Lok Sabha for the tecrm
ending on the 30th April, 1999 and
do proceed to clect in such manner
as the Chairman may direct, seven
Mcmbers from among the Members
of thc House to serve on the said
Committee.”

The question was put and the motion was
adopted.

.

MOTION FOR ELECTION TO THE

COMMITTEE ON THE WELFARE OF

SCHEDULED CASTES AND
SCHEDULED TRIBES

THE MINISTER OF STATE OF THE
MINISTRY OF COAL AND THE
MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI DILIP RAY): Sir, 1
move the following Motion:—

“That this House resolves that the
Rajya Sabha do join the Committee
of both the Houses on the Welfare
of Scheduled Castes and Scheduled
Tribes for the term ending on the
30th April, 1999 and do proceed to
elect, in accordance with the system
of proportional representation by
means of the single transferable vote,
tcn Members from among the
‘mcmbers of the House to serve on
the said Committee.”

The question was put and the motion was
adopted.

SHRI ASHOK MITRA  (West
Bengal): Sir,....

SHRI JIBON ROY (West Bengal):
Sir,....
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Casts and Scheduled Tribes

MR. CHAIRMAN: Please sit down.
(Interruptions).  Plcase  sit  down.
(Interruptions). Please sit down. I will
call you. (Interruptionsy. As agreed, I will
allow you one by one. Shri Gurudas Das
Gupta. (lmterruptions).

SHRI JIBON ROY: We want a
statcment. (Interruptions).

oft o= felg wgEferen (3 RBw): w,
sl F ogEE W @ R . (FEEW)...

MR. CHAIRMAN: He is spcaking.
(Interruptions).

ot wI fafe (sdw): s = =
g W @ ¥ .. (=AAA)..

SHRI JIBON ROY: They are
deploying the Army. (Interruptions).

MR. CHAIRMAN: Please sit down.
(Interruptions),

st Sftaw 17 wEo W A g @
@ ().

We want a statement. We don't want
any specch. (Imterruptions).

MR. CHAIRMAN: Please  sit
down...(Interruptions).

SHRI ASHOK MITRA: Are vyou
going to run the postal services with the
help of the Army? (Interruptions).

MR. CHAIRMAN: Mr. Mitra, they
niet me in the morning and I allowed
them. That is why I am calling Mr.
Gurudas Das Gupta...(Interruptions),

SHRI ASHOK MITRA: We want to

know from the Prime Minister...
(Imterruptions).

it Fow e (fagr): WM weEE, wam
oot w o) # wEm Z..(smEu) ...

st slfen iy FwE (TSer): 3
e ® . (Sqam)...

MR. CHAIRMAN: Mr. Gurudas Das
Gupta and Mr. Nilotpal Basu met me
and I told them that I would permit them
to raise this very issue which you are
raising...(Interruptions).
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SHRI S. VIDUTHALAI VIRUMBI
(Tamil Nadu): Sir, this morning I sought
your pcrmission to raise the Cauvery
issuc...(Interruptions).

SHRI JIBON ROY: You are using:
Army against labour...(Interruptions)

SHRI GURUDAS DAS GUPTA
(West Bengal): Sir, I want to speak on
this...

MR. CHAIRMAN: What can 1 do?
Your own party Members are not
allowing you...(Interruptions)

ot ifaemm firfl (o RW): W, 3 T
i . (=Eam)...

SHRI S. VIDUTHALAI VIRUMBI:
Sir, there is a hearing in the Supreme
Court on 21st on the Cauvery water
dispute ...(Interruptions) We want  to
know what the response of the Central
Government is ...(Interruptions) We want
some categorical assurance from the
Government ...(Interruptions)

oft g fafa: v e ff R @@
an A L (=Eam)..

st wnmfr (frem): @ woew, T
A ER S (EEue) .

SHRI GURUDAS DAS GUPTA: Sir,
I may be allowed to
speak...(Interruptions)

MR. CHAIRMAN: You decide
amongst yourselves ...(Interfuptions)

sft ST afmr () : wy, wum
& wew % thg 1 . (sEaw)...

SHRI S. VIDUTHALAI VIRUMBI:
Along with the pestal strike, this issue
also should be taken up ...(Interruptions)
We except some response from the Prime
Minister... (Interruptions)

SHRI ASHOK MITRA: You are going
to run the postal services with the help of
the Army! Is it what that the Army is
meant for? (Interruptions)

MR CHAIRMAN: Mr
Thirunavukkarasu, please go to your seat
...(Interruptions)

MR. CHAIRMAN: Please go to your
seats. (Interruptions)

SHRI S.. VIDUTHALAI VIRUMBI:
Sir, the 21st is approaching. The Central
Government has to submit a scheme to
the Supreme Court. We cxpect a categor-
ical reply from the hon. Prime Minister.
(Interruptions) Sir, in spite of repeated
requests, no action has been taken by the
Central Government. (Interruptions) No
action has been taken by the Central
Government. Thercfore, we want a
categorical reply from the hon. Prime
Minister. What are they going to do
regarding the submission of a scheme to
the Supreme Court on the 21st. (Interrup-
tions)

SHRI C.P. THIRUMAVUKKARASU
(Pondicherry): Sir, the Government of
India should submit a scheme regarding
the Cauvery water on the 2lIst to the
Supreme Court. (Interruptions) Sir, both
the issues, the Cauvery water dispute and
the postal strike, are important. (Inter-
ruptions)

SHRI S. VIDUTHALAI VIRUMBI:
What is the decision of the Central
Government? That is what we want to
know from the hon. Prime Minister. The
2lst is approaching. {Interruptions)

SHRI C.P. THIRUNAVUKKARASU:
Sir, are they going to file a scheme
(Interruptions)

SHRI S. VIDUTHALAI VIRUMBI:
Sir, both, the postal strike and the river
water issues are important. One is for
workers and the other is for agricultural-
ists. (Interruptions)

SHRI GURUDAS DAS GUPTA: Sir,
what should we do? (Interruptions)

MR. CHAIRMAN: My dear, you de-
cide amongst yourselves, (Interruptions)

SHRI JANARDHANA POOJARY
(Karnataka): It is nothing but fascism and
dictatorship that you are using the Army.
(Interruptions)

SHRI C.P. THIRUNAVUKKARASU:
As far as the Cauvery issue is concer-
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ned....(Jnrerruptions) They have to sub-
mit a scheme on the 21st. (Inierruptions)

SHRI §. VIDUTHALAl! VIRUMBIL:
The 21st is approaching, Sir. The Central
Government has to submit it. ({nterrup-
tions)

SHRI NILOTPAL BASU (West Ben-
gal): Sir, we want the Prime Minister to
react to it. ({nterruptions)

MR. CHAIRMAN: Please. (Interrup-
tions) let me tell you...(Interruptions) Mr.,
Basu, please sit down. (Interruptions)
Please sit down. (Interruptions)Please sit
down. (Interruptions) Please sit down.

In order to have an orderly raising of
isssues, we had decided that the issue of
postal strike and the other issues will be
raised one by one. On that understand-
ing, I asked Mr. Gurudas Das Gupta to
speak. Before your own party member
speaks, everybody rises to raise the same
thing. I think you should have faith in
your Members. ...(Interruptions)...

SHRI DIPANKAR MUKHERJEE
(West Bengal): Sir, we want only the
Prime (Interruptions)

SHRI S§. VIDUTHALAI VIRUMBI:
Sir, in the morning I had requested for
the suspension of the Qmuestion Hour. I
had sought the permission to raise the
Cauvery issue. But you directed me in
your wisdom to raise this issue after the
Question Hour. I am now seeking your
permission.{(Interruptions)

MR. CHAIRMAN: Hon. Members, as
I told you I would call you one by one.
Before 1 ask one Member to speak, ten
Members of the same party stand up.(In-
terruptions)

SHRI JIBON ROY: Sir, the question
has already been raised. Now, the Prime
Minister should react. (Interruptions)

sft g fafy: dade W wwR @S
& A FL (TEEH) ...

MR. CHAIRMAN: Please sit down.
(Interruptions)

sft W e AW (FAfew): Jmd W,
7= & e T Ted § A oY B N wm @
3...(maar-1)..._

st AR fafl: W, 76 B a) & fE
TqF @ S &l (FEe) ..

You explain why you sent in the Army.
(Interruptions)

SHRI JIBON ROY: It is the fate of
the fundamentalist and communal forces
that you have to rule with the help of the
Army.

SHRI NARENDRA MOHAN (Uttar
Pradesh): It is better that you allow him
to speak as per the direction of the hon.
Chairman. (Interruptions)

SHRI JOHN F. FERNANDES (Goa):
Sir, I am on a point of order.

MR. CHAIRMAN: No point of order.
As per the decision, I have asked Mr.
Gurudas Das Gupta to speak first. Let
me tell you(Interruptions)

SHRI JIBON ROY: Gurudasji has not
brought the Army. The Prime Minister
has brought the Army...(Interruptions)...

SHRI ASHOK MITRA: Mr. Chair-
man, Sir, normally, we abide by your
rulings; normally, we don’t misbehave.
But, this is an issue which affects
poor....(Interruptions)...of india(Interrup-
tions)...

SHRI VAYALAR RAVIL (Kerala):
The point is very simple, whether the
Prime Minister is going to reply or not

MR. CHAIRMAN: Mr. Ravi, I am
very much concerned about the health of
Shri Ashok Mitra. Your colleague, Shri
Nilotpal Basu was also to speak and then
if the Government wanted to respon-
d...(Interruptions)... That was de-
cided...(Interruptions)...It means...

oft W fafl: 3w W, warEsh St
At 1. (mEET) ..
SHRI S. VIDUTHALAI VIRUMBI: Sir,

in the morning, I sought your permission
to raise the Cauvery issue.
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SHRI VAYALAR RAVI: Mr. Chair-
man, Sir, the Leader of the Opposition is
on his legs...(Interruptions)...

SHRI NILOTPAL BASU: Sir, we
don’t want to speak because the Govern-
ment is already aware of the issue...(In-
terruptions)...

MR. CHAIRMAN: Yes, the Leader of
the Opposition.

THE LEADER OF THE OPPOSI-
TION (DR. MANMOHAN SINGH):
Mr. Chairman, Sir, the whole House is
agitated about this prolonged strike by
Postal employees. The country is being
put to immense inconvenience and it is of
utmost importance that an amicable solu-
tion to this grave problem is found with-
out any further loss of time. We, there-
fore, request the hon. Prime Minister to
assure the House that the Government is
alive to the gravity of the problem and
that an amicable solution will be found
without use of coercive methods involving
the use of the Army.

SHR! S. VIDUTHALAI VIRUMBI:
Mr. Prime Minister, please respond to
the Cauvery issue because that is also
important. The Postal issue pertains "to
workers and the Cauvery issue pertains to
agriculturists. ...(Interruptions...)

st g fafa: wom S St Sa @
Afsai...

(=aa) ...

g Wit (oft atew fagd awdEd):
o wdeT, Wy ¥ @1 @ T fie
AR o T A T o R
¢! gedw o 9W W 3, gsAA 9@
T ¥, @ v T w B, [eE aER
wm fr o1 @ 31 AT v v = g
b ok = o g, wew ¥ W Ee w
Mg &, @ TAR AW ¥ 9o v & wofea
o ®I

st Hiclreae &g S St T, 6%
AR v @ A o TR fau wER
g A8 wEd A il uw . (smEaE)

Your Minister is having a confrontationist
attitude. (Interruptions) She said categori-

cally that sh¢ wants to sensitise' the Op-
position. (Interruptions)

sioet e famr (famm): wansh
mrem A § age foadt % Wy 9% FEw T §
fF 9 R A N 39 wHy F9A &, @ F
T o) e W ¥ A T W IREE A
7, 98 aEI TER B ... (HFUW)

8 TqATE W YR (EA) : T Mew
g = fom R (sFaum)

st se fagdi T swfa wEEy,
F5 # avaEm 9 ¢ B W 9 ¥ I
qAR S ¥ W e wade €1 e edle
# o fF 9™ Tead W WA %Y, T e
@ @ & A I war 78 fem T g
f gHglal @ T § 3R T wiE €O O
21 Y e A A W W afE g
i e ¥ o TR g W (SEaE)
ofF o9 Teaw # o ff.. (Eam)

SHRI SANATAN BISI: We want only
one scntence answer. (Interruptions) €8

@& @ 99 9 ¥ R ol W e A
& 1. (STEEr)

SHRI GURUDAS DAS GUPTA: Will
the Prime Minister yield for a minute?
(Interruptions) Our point is not on the
question whether the strike is right or
wrong. That is not the issue. We have

-discusscd that. We shall not discuss that

now, (Interruptions) The main point that
has agitated the entire House is the
decision of the Government to call the-
military to break the strike. This is com-
pletely unprecedented.  (.....Interrup-
tions.....)

THE MINISTER OF COMMUNICA-
TIONS AND THE MINISTER OF IN-
FORMATION AND BROADCASTING
(SHRIMATI SUSHMA SWARAI): Sir,
(Interruptions)

SHRI GURUDAS DAS GUPTA: We
want on answer from the hon. Prime
Minister and not from Sushmaji. My
point...(Intérruprions.,...) My point is, it
reminds us of the Emergency. (Interrup-
tions) 1f the Government takes to this
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repressive nicasure, they will mect the
same fate as other pcople did. (/nterrup-
tions)

SHRI JIBON ROY: Will they with-
draw it or not? (Imterruptions)

SHRI GURUDAS DAS GUPTA: If
the Government takes to this repressive
measurc, they will meet the same fate as
other people did. (Interruptions)

| F AW (o oy w@): W=
W, T TF 9@ w0 W am W
E R (HIUA)

il gu @O WEeE, WR ITHE SR
am fu,. (Faam)

SHRI SIKANDER BAKHT: You can-
not intcrrupt the House proceedings. (in-
terruptions) They cannot dictate to the
Housc. ({nterruptions) They cannot dic-
tate to thc House. (Iaterruptions)

SHR!I DIPANKAR MUKHERIEE:
You call the Army here. (Interruptions)

You call the Army hcre also. (/nterrup-.

tions) If you want to throw us out, throw
us out. (/nterruptions)

SHRI SIKANDER BAKHT: You can-
not dictate to the House. (Interruption-
$)You cannot dictate to the House. What
is this? (Interruptions)

SHRI NILOTPAL BASU: You call
the Army here also. (Interruptions)

SHRI SIKANDAR BAKHT: You can-
not dictate to the House. (Interruptions)

THE MINISTER OF POWER (SHRI
R. KUMARAMANGALAM): 1 do not
think it is proper. (Interruptions)

SHRI SIKANDAR BAKHT: They
cannot deprive the Minister from spcak-
ing. (Interruptions) You cannot dictate to
the Housc. (lnterruptions)

e faorm FuR gegen (Reeh): fife
IR (=mum) R @R @ §
(s3aum)

ot FeeEA efErf: R ¥ e T
a7 A (=AY

SHRI J. CHITHARANJAN (Kerala):
Sir, the hon. Prime Minister has started
giving a reply. Let him complete...(Inter-
ruptions)...

SHRI JIBON ROY: Sir, the person
who was across this side of this House is
standing there...(Interruptions)... '

SHRI SIKANDER BAKHT: Sir, the
Minister wants to give the facts. Kindly
allow her to say...(Interruptions)...You
cannot stall the House like this...(Inter-
ruptions)...

SHRIMATI SUSHMA SWARAI: Sir,
1 have not called the army...(Interrup-
tions)...

st fart wEm: o ofs W@ @
B T F, IGH o G AR A Y
sEft 3. ()

Wt Lot 2 sy et
e T2 L
[..‘::J?/}/,‘. ao.'/ ((;L//Q )C?.L‘f“/

ofeft ga @ o ol A A g
§..(=maum)

SHRI JIBON ROY: This is the face of
fascism. This is the real face of fascis-
m...(Interruptions). ..

wfaw @ 9eU fom ® ¥ (smauA)

SHRI O. RAJAGOPAL (Madhya
Pradcsh): Sir, their only objcctive is to
stall the House...(Interruptions)...

SHRI TRILOKI NATH CHATUR-
VEDI (Uttar Pradesh): Sir, the policy of
the Government is...(Interruptions)... The
hon. Prime Minister is kind enough to
reply...(Interruptions)... The hon. Prime
Minister is kind enough to reply at the
behest of Mr. Gurudas Das Gupta...(In-
terruptions).. There are disturbances cven
hen the hon. Prime Minister speaks
...(Imterruptions)...

#{ ITransiltcration in Arabic Script
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SHRI! NILOTPAL BASU: We are not
interfering. ....(Interruptions).....Let the
hon. Prime Minister complete his speech.

SHRI O. RAJAGOPAL: Let the hon.
Minister reply about calling of
army....(Interruptions).....

SHRI S. R. BOMMAL: Sir, I am on a
point of order. ....(Interruptions).....

MR. CHAIRMAN: Please  sit
down....(Interruptions)..... Please sit
down....(Interruptions).....No, no point
of order. The whole purpose of what the
hon. Mcmbers from the Opposition are
saying is, the Ministcr, as has appeared in
a section of the press, has said that they
will use army, and 1 also thought it so.
now, in fairness to parliamentary
democracy and system, when the charge
is against a Minister, and if you do not
allow that Minister to speak, it is
antiparhamentary and  anti-democracy.
...(Interruptions)... No, please
...(Interruptions)... No.
...(Interruptions)... The House stands
adjourned till 5 o’clock.

The House then adjourned at
twenty-nine minutes past twelve of
the clock.

5.00 P.M.

The House reassembled at five of the
clock,

The Deputy Chairman in the Chair.

SHRI RAMACHANDRAN PILLAI
(Kerala): There is not even a single
Minister, Madam....(Interruptions).....

THE DEPUTY CHAIRMAN: Just
one sccond ....(Interruptions).....

SHRI MD. SALIM (West Bengal):
Madam, it has never happened in the
history of Parliament ...(Interruptions)...

THE DEPUTY CHAIRMAN: I think,
the quorum bell was not there
w.(Interruptions).....

A%y RS |IAE )T

SHRI MD. SALIM: The manner in
which these people are trying to
....(Interruptions).....

st da fm e (I W) W #
R T ¥ (=uEum)

IJqaufy: wie Afe....... (FHEEE)
o oSt e @ ¥ maum) o, W
A a1 M Msw,......, (FEEA)

SHRI NILOTPAL BASU (West
Bengal): Madam, this is pro-Parliament
....(Interruptions)..... This is pro-
Parliament.  You  please give a
ruling...(Interruptions)...We  want  to
know ...(Interruptions}...

THE DEPUTY CHAIRMAN: Are
you not tired since morning; The main
thing is that the quorum bell did not ring.
Generally, when the House convencs,
there is a quorum bell. Perhaps the
Minister did not know that you are here
...(Interruptions)... IR (Fmaad)
Mz ffrer ot o1 g ) L (SEEEA)

SHRI VAYALAR RAVI (Kerala):
Madam, before the adjournement of the
House the prime minsiter was making a
statement and he was responding to the
points raiscd by thc Members from this
side, rcgarding the reported deployment
of Army to break the postal strike. The
whole Housc was agitated over the use of

the Army to break the strike, which goes

against cvery norm of the Constitution
and the Fundamental Rights. When the
Prime Minister was speaking, Shri
Gurudas Das Gupta wanted to seek a
clarification from the Prime Minster. He
requcsted the Prime Minister to yield for
a minutc. The Prime Minster yiclded
when Mr. Gurudas Das Gupta was
seeking a clarification, the Minister of
Communications stepped into the house.
Thercafter, she insisted that she should
speak. The Prime Minister could not
complcte his statement. That was the
position before the Housc
adjourned.....(Interruptions).....
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THE DEPUTY CHAIRMAN: 1 have

secn cverything on  the television.
...(Interruprtions)...
SHRI VAYALAR RAVI: Let me

complete, Madam. My point is that the
Primc minister left the House without
completing his statement. Can a minister
intervene like this and override the Prime
Minister? Is it fair on the part of the
Primc Minister to lcave the house
without complcting his statement? So,
Madam, we want a ruling from you that
the Prime Minister should come back to
the Housc and complcte his statcment.

SHRI GURUDAS DAS GUPTA:
Madam, the point is like this
-..(Interruptions)

THE DEPUTY CHAIRMAN: No, no.
First, 1 should identify you. I have not
yet identificd you. Let me first deal with
one matter. 1 have to go by the papers
that arc before me, that is, the discussion
or the working of the Environment and
Forest Ministry. Is the House willing to
discuss that or not?

SOME HONCURABLE MEMBERS:
No.

THE DEPUTY CHAIRMAN: First,
let us go in an order that is, onc person
at a time. There is no nced for cverybody
to get up. I can ....(Interruptions)

. ONE HONOURABLE MEMBER:
Not until the postal strike is solved.

THE DEPUTY CHAIRMAN: 1 can
understand casily if one person gets up
and says that, It carries as much wcight
as the opinion of the rest of the
Members, unless there is a voice of
dissent. If cverybody gocs on saying the
same thing it becomes difficult. Now, the

Minister of. Communication is here
(Interruption)  There is no nced
....(Interruption)

SHR] GURUDAS DAS GUPTA: I
have a point of order. (Interruptions)

THE DEPUTY CHAIRMAN: Let me
first  ...(Interruptions). Let me first
restorc order; then T will allow. il 39
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WRT AE IR T ¥ fw ok @ &
4R 1 2EE 1 3™ A A2 Swy, @
ifeu ... (cHaEM) M wEA I G S,
fR aEt & Fon o . (=maEEm)

it gom @O SR R e ¥
a § T @ e . (EEHE) N
de @ AT . (auE) a9 g3 el
#F g A A .. (EEH)

THE DEPUTY CHAIRMAN: I will
call you.

SHRlI GURUDAS DAS GUPTA: ‘1
have got a point of order. (Interruptions)

THE DEPUTY CHAIRMAN: Just
onc sccond please. Let me hear Mr.
Gurudas Das Gupta. (Interruption). Have
paticnce  for your own collcagucs.
(Interruptions) 1 know, you have no
paticnce for me. (Imterruptions) Plcase
sit down.

FH @ WA f o gem ph
o (FEEE) Fg A T, W E T RS Y
... (TH3YR)

o W TET fEE (SR Ww): 90 =@
# weN afgy wareeh b oA e
... (HQY)

THE DEPUTY CHAIRMAN: Do you
want to open an argument?

SHRI GURUDAS DAS GUPTA: 1
have a point of order.

shuedl gem @uek IvEwmfd S, & 9w
FgN WER § 5 .. (HEaE)

symanfa: g W@, sN &3 W
oo (THRET) i )

If you arc keen to discuss this matter
and if you want 1o have points of order,
then you should tell me what you want to
raise. But, I cannot allow five points of
order or cven two, because they will have
no mcaning. Let onc point of order be
there, because it is alrcady there. Let him
finish and after that, if you still want to
say somcthing, I will permit you. But, if
you are going to have so many points of
order, there will be disorder whick we
don’t want.



261

W dfen 7 T ... (FEAIR) 9 Aeq A
%S ... (HEgH)

SHRI GURUDAS DAS GUPTA: The
point of order is like this (Interruption)

THE DEPUTY CHAIRMAN: I will
allow you. (Interruption)

SHRI M. VENKAIAH NAIDU
(Karnataka): The Chairman had asked
the Minister of Communications to come
and give her reply. Go through the
record plcase. The chairman said this in
the morning. (Interruptions)

THE DEPUTY CHAIRMAN: You
want me to get up five times. It is very
tiring. But, I want to say one thing.
When 1 stand, 1 think you realisc that
there is somcthing scrious. The main
thing is this. 1 know what happcned in
the house, I saw it on the TV. I know
what ruling the chairman gave.
(Interruption) 1T will permit you.

it gue @O Y, feww T @
Hp R & fow 5o o1 @ 9 X..... (qEgm)
s gy 2 e @ dfwu ... (sEEeE)

THE DEPUTY CHAIRMAN: 1 will
allow you. ....(Interruptions) 1 will allow
the Minister. (Interruptions) What is this
‘No’ ? Don’t you want me to spcak?
(Interruptions) Then the ‘No’ was not for
the Chair. Plcase ....(Interruptions) Mr.
Gurudas Das Gupta had requestcd me
for a point of order. Now, what
happcned in the morning? The House
was adjourncd. Now, the House has
resumed. We were to discuss the
Environment and Forest ministry. The
House has decided not to discuss this and
to continue to discuss what was left over:
So, Mr. Gurudas Das Gupta, plcase
makc your point of order very bricfly. 1
would requcst everybody
....(Interruptions) 1f you want to discuss
the matter on a point of order, let us put
it on record that we will only discuss
points of order today.

SHRI GURUDAD DAS GUPTA:
Madam, my point of order is like this.
There was a reference today regarding
Government’s decision, as reported in the
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press, that the Army is being called to
sustain thc postal scrvice after it had
collapscd because of the strike. When the
reference was made, after the whole
House was agitated and the hon. Prime
Minister was  rcquested  to  make
Government's position clear, the Prime
minister was on his legs. He had been
making his submission. After a minute or
two, when I requested the Prime Minister
to kindly yicld, the hon. Prime Minister
had kindly agreed to yield. 1 requested
the Prime Minister to let the House know
Government’s decision, as reported in the
press, regarding calling of the Military.
Hc was on his legs and he was on the
point of giving the answer. At that point
of time, the hon. Minister of
Communications entcred the House and
somchow, { do not know why and how
....(Interruptions}

PROF. VIJAY KUMAR
MALHOTRA: You cannot go on like
this. (Interruptions)

THE DEPUTY CHAIRMAN: Mr.
Malhotia, please, sit down.

PROF. VIJAY KUMAR
MALHOTRA: The CPI(M) Members
did not allow him to speak.
(Interruptions)

sumwmfa: wedm o, AL .. (=EAR)
Mr. Malhotra, 1 am sorry, you are not
sitting in the Chair. The point of order is
not addressed to the Treasury benches.

The point of order is addressed
to the Chair. I think, the Chair is
quite  competent to  deal with

it. If T feel that he 1s making a wrong
point of order, 1 will deal with it. You
should have trust in me.

Secondly, I very clearly said that I saw
the entire proceedings of what happened
in the House and I know the Chairman’s
ruling and what happened in the morning
and how and why the House was
adjourned. I would.like to say that on
what happened in the morning, Mr.
Gurudas Das Gupta Ji, I cannot give a

ruling.
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SHRI GURUDAS DAS GUPTA:
Madam, I have not yet concluded.

THE DEPUTY CHAIRMAN: Just
one second. 1 am saying so because after
the Chairman’s ruling, no other ruling
can be given. So, there is no point of
order on what happened in the morning,
because I will not comment anything on
it. I will only say, now that we are
starting afresh and the Minister is here,
let her speak.

SHRI GURUDAS DAS GUPTA:
Madam, my point of order is like this.

st TR e Wi L (EEa)
i @ wfom 7w A 9. (SEEw)

Igmamfa: §R AR T 95 h SR
¥ (sEEuA)

SHRI GURUDAS DAS GUPTA: My
point of order is this. Since the matter
remains inconclusive, -since the Prime
Minister could not or did not conclude
his statement Qr submission on the matter
raised, it is appropriate that not the
Minister in charge of the Department,
but the Hon. Prime Minister should come
and make the position clear. It was an
inconclusive statement of the Prime
Minister. Madam, I want your ruling. It
was an inconclusive statement of the hon.
Prime Minister. Therefore, it is in the
fitness of things that the hon. Prime
Minister comes and makes his
submission. - (Interruptions)

THE DEPUTY CHAIRMAN: Just
one thing, please. This is your
submission. 1 cannot give a ruling on
your submission. Your request for the
Prime Minister to come over to the
House has been heard by me and by the
Treasury benches. They can convey the
sentiments of the House to the Prime
Minister. (Interruptions) Just one second.
This is how we have been functioning.
Now, the Minister is here. Let her say
what she wants to say by the time the
Prime Minister comes. (Interruptions)

SHRI S.R. BOMMAI (Karnataka):
Madam, I am on a point of order.
{Interruptions)

W fooa R aeRmn: A, 1 w8 gaw
Fey fa, 3 3w 9%a @R &A1 and the

Chair made a statement.

WM g T AN W A o dew @
T 3 1. (sHEam)

He said, in the democratic process, the
Minister has to make a statement.

sfredt gur ' Aoy, SR W gy A
e aem ¥ @ w= @8 ww W@
AT ... (HAER) ¥ vEae waee W I
§ oo o ™ ¥, e e e & A

IFeEfT AR, A o= W R 5
® ¥, ¥ weae WA w0 o §.. (Smam)
3@ A& ¥ I IR . (FFEER) SR ¥
FEae T F B R ¥ @ eem @
(EAF) T W B T . (hEqH)
& @s 8 .. (=|aAaA)

The strike has been called off.
...(Interruptions)...

The strike has been called off.
...(Interruptions)...

THE DEPUTY CHAIRMAN: Please
sit down. Please take your seats. Mr.
Salim, please sit down.

SHRIMATI SUSHMA SWARAJ: The
strike has been called off. A @H & TH
...(=|aA)

THE DEPUTY CHAIRMAN: Just
one second. You should address the
Chair, not her ...(Interruptionsj... I am
not permitting you. I know that since
morning you have been agitated. I am
not going 10 comment whether it is right
or wrong. But I would say that you are
agitated. Now the Minister of
Communications has brought some
statement with her. Unfortunately, she
was holding it upside down.
...(Interruptions}...

simdt gemr woA: wdew, ¥ w| o
TEd § & .. (Ea)
THE DEPUTY CHAIRMAN: She

wants to make some statement. Let her
make it...(Interruptions)...
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el guwn @oe: ssom T ® T
. (orEaa)

The strike has been called off.

PROF. VIJAY KUMAR
MALHOTRA: Madam Deputy
Chairman, you gave your ruling, but they
are not listening to you,
...(Interruptions)...

SHRI MD. SALIM: Madam, I am on
a point of order. I would like to know
whether the Secretariat has received any
notice about the statement which the
Minister of Communications is going to
make in this House. There is a procedure
for it. ...({nterruptions)...

THE DEPUTY CHAIRMAN: Let me
telt- the procedure...(Interruptions).,. 1
would like to remind the hon. Minister
about the procedure. If you want to
make a statement on somrething which
has happened outside the House, you
should have written to the hon. Chairman
for his permission. ...(Inferruptions)...
Just one second. I am just telling the
procedure. You should have written to
the hon, Chairman that you want to
make a statement on the floor of the
House and the Chairman will permit you.
There is no problem because the
Government has a right to come to the
House at any time to make a statement.
But for that there is a certain procedure.
The Minister just can’t get up and say, “I
want to make a statement”, because we
have already some other business listed.
When it was decided not to discuss the
issue, some Members were agitated, and
the hoh. Chairman had to adjourn the
House. If the Minister wants to make &
fresh statement in the House, she should
write to the hon. Chairman that she
wants to make a statement. Till such
time, I will adjourn the House for half-
an-hour. .After getting permission from
the hon. Chairman, you can come back
and make the statement. In this House,
there is a procedure. If a Minister makes
a statement, Members have a right to
seek clarifications on that. So, it should
come in a proper order. So, 1 will
adjourn the House for half-an-hour.

The House then adjourned at
twenty minutes past five of the
clock.

The House re-assembled at fifty
minutes past five of the clock, the Deputy
Chairman in the Chair.

off drgmz weia: Bew, W v W [
wg fafret e & g % fie waig e
..(qag)

e—(zf—r/.,‘!»{fd I
ag{,{_&b f/'u)ub"
/[::..(JI)/JL

sit St gonfl (et Tme): @ o
B wed A T SRy § . (sEuE)...

Faamf: ft s g aw T @
3. (smaam) ...

SHRI MD. SALIM: Before the
adjournment also, it was indicated that
they would inform the Prime Minister.
And we expect the Prime Minister to
come. (Interruptions)

SHRI NILOTPAL BASU: The whole
issue is, the Prime Minister could not
complete his speech, Madam. It is a
matter of procedure. (Interruptions)

SHRI JOHN F. FERNANDES:
Madam, it is not a matter of the Ministry
of Communications alone. The Defence
Ministry is also involved. These are the
two Ministries which are involved in the
postal strike. (Interruptions) Because
there were allegations in the morning,
rightly, the Prime Minister made a
statement.  (Interruptions). As two
Ministries are involved, 1 think it is
appropriate for the Prime Minister to
come and make a statement and settle
the issue. (Interruptions)

SHRI PRANAB MUKHERIJEE (West
Bengal): Madam, a situation has been
created which should not have been
there. Normally, in this House, we have
listened to the Prime Minister, to the

t[ ]Transilteration in Arabic Script
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Leader of the House, or the Leader of
the Opposition,

without any interruption. When the
House was adjourned in the morning, the
Prime Minister was on his legs but he
could not complete his  spcech.
Graciously, he yielded to the request of
Mr. Gurudas Das Gupta. But, after that,
he could not complete his observations. It
would be in the fitness of things if he
comes and completes. Most respectfully,
through you, Madam, 1 would like to
submit to the Leader of the House, let
the Prime Minister come and make his
observations so that this impasse could be
overcome, Madam, this is my submission
to the Government through you.

aw & dar (s fawmr =) W
wfz, & wr ffrex gma # dFe @ A
. Bfwm X § B o9s T R

e /L/sz»‘/‘"—/"”fr

olos “(y(/ Lo s
U/c;:/;;, 7t s
LeriFosd

1 will try. In the meanwhile, let her
make her statement. (Interruptions).

SHRI H. HANUMANTHAFPA
(Karnataka): The House cannot sit idle.
It has to be adjourned. (Interruptions).

THE DEPUTY CHAIRMAN: Before
1 adjourn the House, I would say this.
The Minister wanted to make a
statement. 1 told her that according 1o
the procedure of the Rajya Sabha, she
should write to the hon. Chairman for
permission to make a statement because
the Government could come and make a
statement any time during the day when
the House is in Session, but according 10
the procedure. The Minister for
Communications, Sushmaji, has written
to the Chairman and the Chairman has
permitted her to address the House.
While Mr. Sikander Bakht has gone to

+{ ITransilteration in Arabic Script

get the Prime Minister, would you like
her to make the statement?

SHRI MD. SALIM: Let the Prime
Minister come.

PROF.
MALHOTRA:
submission?
a-aR AN IR @@ g, 8 @ AW g
A, gEE v’ WM B AE ® A, TN
oTEa 3 39 aFd ITR-wew e wRe ko
¥ o = g A ondl @ I ww B e
afet... (37aum) .. Please let me finish.
G oIGd W FEL | I FTR T FE D R,
@ g Sent R .. (Ea) e e
dfau—3aiR I TR IR AWM T AT B
3k Yy wwem Y R ww 5o &

SHRI KHAN GHUFRAN ZAHIDI
(Uttar Pradesh): You have heard it. We
have not heard it.

VHAY KUMAR
Madam, may [ make a

e form U wedEn: o IR FW &
3 wfem & fr fifer @91

R Fu B B0 wom § B fufwer et
3R I ®fFm ¥ o ot Se T 3 How
can we run the House like this? it 3
F@ 6 3 3% e ¥ o 35F am o TR
WL I A T A ® T A s
oEa A I W @ &

You can inquire this thing from the
Chairman,

sit Tiremz welha: A wee 3 9 @ @

% e W o FER TR @ w

... (sEem) .
/w&)ba-'—’lé—i/lgé—

(B eI /,Jul/&;

[o;t J/)’"‘
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W fara FuR aeg: A wEE A
&g |

They did not allow the Leader of the
Opposition to speak? They did not allow
anybody to speak. (Jnterruptions).

IqEHmY: SEdR U ) ga wE
oA ¥ 90 WW wE A ¥ UM W@
&z & am §, = Al @ IR A
Tt AT FE R § | @AW ¢ R
aEn gan... (FEUR)..

We fm $a wel: w9 gEE R
didtand e A A e o, sl gdted e
& 7 dem R

Iqavmfa: e oem, e

st faoa TR wedsm: e aTw &
FSIYE TR fig S @ aF &len R,
TR @ S R AE Aen fea 3R el A

T8 WA w1 (mEam) @ 'Y I Sy
2 ® ¥ (z"am).

o MRwE Hellw: 3 A9y 9%e ¥ 91
R e ... (HauE) .

<Yt U"f“(/jﬁ

feos J//...Z/@ldg:

R faay FUR wEET: I I SO
e, & 7 @°R ¥ ® R (smEEE) .

THE DEPUTY CHAIRMAN: Mr.
Malhotra, let us not bring the Chairman
into any controversy. He presided over
the House in the morning. Whatever you
say, it is your perception. Whatever they
say, it is their perception. Now, they feel
that the Prime Minister should address
them and Shri Sikander Bakht Ji has
gone to get the Prime Minister. That is
all. Why is there any controversery?
(Interruptions).

1[ )Transilteration in Arabic Script

“’/ bt
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SHR1I M. VENKAIAH NAIDU.
Madam, do they want a solution to the
problem or do thcy want to stand on a
false prestige? (Interruptions). Madam,
She is a Minister (Interruptions).They do
not want to hear the Minister.
(Interruptions).

ot fad= s (I W) 39 | e
¥ fou e weee W &R
sgaeafy: = owgw e o w7

i farmas: M i R &)
B == sa fa ¥

s bt sty /-ﬂ’

Nl -0z AL ér
#)lﬂj

THE DEPUTY CHAIRMAN: Woula
you run the House in vacuum?

s affen fgg w@Ea  (owwH):
Aed, W & Hdd # G 9@ we =
s TE 2 R ¥ D TN eba R e
A, 78 € G § R B FE W @ )

7 ¥ A9 g§? .. (WEUM)..
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oft Hrgwe wefa: o a6 e 5 o T
A ¥ foe=l 9% HEd AR (Sgaum)..

Moy Tz syl

sl l/&—?’w{o’oy/
fore Zopletsle

ot fasT g9 welw, &, (Srau) .
’\:.-!’/}ﬁd UML-"."'
[--—J//..-rd/ rab'

Ieauafi: SR 3 F ERy AF ® E 1 &
M g o o R R Y S S

sit foaee wem: wEam, A @ @t T
#2100 o1 fF 9 S F1 g WA 23 WE
et wrew ) oo B, s an @ ¥’
FUT FR W L. (AEGA)...

oty J}fr / It
BT }J.J L1l
;’wtyr’/ww%“
Vo e Tos LI
Eo L4 g,JP//y oor OV

SHRI MD. SALIM: Madam,
listening to us, the Leader of the House
took the trouble of getting the Prime
Minister to this House. 81 @ do8 1 &
fo fioeqer W @ ¢ 6 U TRw e o=
wEE F O R

Y L Lk FA]

after

aﬂ»u,m’a/ J}’u»‘:o/fJ |
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st faeree waa: e a0 W foafer o
Fol o ¥ O ¢ 5 wamTd om o &

u/),,f’d ezl

aldfwtoﬂ ut/
A el s .J.e.L /.z:
[ acs :

L wmawfr: o ¢, R wm A R
‘ a5 wEa e g al¥ § F o w4 fis
' W AE W owde A R oue TR W
| g R A9 WO T wE Rt

sl woen fog: fer w=1 wew o
dfm # 5 @ W @ G T an T
]

3ﬁ°mwm:mmmﬁ
|

st e fig: @ 9, 7 g ¥
T T F A FE L (EEEH)..

oft tigue welfln: avR f¥a fifr 8
Y Y, DA AR AW
Terd w0 T Y B @ v

S pbar N
LT - 4,/0;:// F<
- /(/l/.é—/w’

!

FJTUNIR: ¢ R ¥ TH AW ) N e
g @ I ¥ B wE w9

We can have a full-day discussion on
what we should do and what we should
not do: Should we adjourn the House for
lunch or should we into adjourn the
House for lunch, should we adjourn the
House right now or should we adjourn
the House after ten minutes?

A7 @ oEm @ ot & A W G A fEw
qfaffamm ¥
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Let her maKe a statement till the Prime
Minister comes. (Interruptions).

st Hgme weftw : d=m, T AN ¥
e ot i aer @ €1 T AW N I w1y
R YD e A L o wR e,
FH R Y W R 9 Al T w3 A
wwm R

Jlﬂ"’-—ff/ r‘l/ FY /
-mwg;rau Ll
_,g;z;/z)wl./.-!u

ulry %-u*"'-'uz"d/‘m
_{)IA/II/U"’U" LS
lff/oﬂg At -4 ba

i

IqRafa: g e s )

st Moy firlt: g0 3 apdt SR &
e #e1, SR S dfe )

6100 i

ot ¥ frean (wemmg): **

Igaamty: a8, ondt @ R T, A
fuol feR ... (FHEuR)...

st o frequ: **

Irawmaf: d wa fwd ¥ o W @ ?)
dau, uw e W) T wsy ¥ srem-atem
R % shorn 2n ¥ sTseddie 9 ¥
o[ BF 31 AT wE & Fo fF oM e W™

R F AN W oAy F oTem ad @
2. (ErEuE)...

s wom faeam **
IqEwTaf: gﬁmqﬂwwﬁi%m
au-g T o § € S A% @A 9, 98

d @ 2 i WY W T WO A
FHfw, 78 T8 & W/ 81 T -k wed
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3 37 v T Aok am o I 3R
¥ atve wa foofey, am @ W R

st vwou fFromm:

@k @ g R W wfe €
. (TmEaA).. A M A wew T @
fran w i St wRE WL (smEgA)...

oft oifan fig craEam: o W € I
fvm . (smEam) .3 P R T o
AT AT WA Fe B EE W W
aR ¥eE B F ag . (uaum).. 3
@ gt } L (zEEm)...

Iqguata: ¥fEe, gew S, T Te A 4§
ol e W ¥ A T oA @ S e
o A Teft v Y1 9w A S g A
3 R R AR 41 A o A F N
Il ¥ 1 T T @, ST qRd ¥ e and
M, e W e R A S PR A3 § 3w
o5 e 3Ed A, @ a8 wEE o § W

s fort w@: Iy g ST H AT
ﬂéém@WﬁWWWQWI

: U/L«/ -._./J,t{/u Jf
LA G ” ’«504/’
; ml//d/ sl

Feaumaf: maﬁzﬁﬁmmmf

We cannot sit in a vacuum, I will’
adJOurn the House till the Prime Minister
comes. . (Interruptions). . . 1 can
adjourn the Hosue till the Prime Minsiter
comes. . . (Interruptions). . . 1 don't
know when he will come.

W T FUR WA TR W 9EE
¥ F...(SEEM)...

sit g, weiw: faFel @ St 3 I W
? 3E oo e df

c?._/,;,,ﬁ' j oot
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W fom AR weEn: R W
ffem & W dfan . (sm=ar)...

THE DEPUTY CHAIRMAN: No; I
think, it is too late for the discussion. Let
us be very serious about it. We have
enough laughter and jokes.

M A A e Y, W 3@ TR
aF FR TR 7 o e 94 O TS whiE
T W . (F=IUR)...

THE DEPUTY CHAIRMAN: We
can’t sit in a vacuum in the House. The
House cannot sit without any business.
So, we can wait in the Chamber. 1 will
come back after ten minutes. We can
adjourn the House for ten minutes, and
we will wait for the Prime Minister. |
adjourn the House for ten minutes.

The House then adjourned at
four minutes past six of the clock.

The Housc reassembled at fourtcen
minutes past six of the clock, The Deputy
Chairman in the chair.

IqETEfa: w92 § uw qud ow, d@ed
& 2| NUFTHE S F S gErn # ) F F
g, T g9 oifr i qunsh St e ge ey
e s & gern R)

FaR A ATA LI MR R D, 39
anl &l foerag ot 6 g9 Y $B wET T
® A1 39 TERE TEE h F WY W M
4 3 o g @ W D W R S oam
FEN A% W A, T8 G AR 1 5 S ¢
T® THE WUREE WM g & Ry

RE.POSTAL STRIKE
aEER  (#l secfaEl | awiuEl):
awafa A, ¥ WA @ st £ @ w0
Ayl o N [ T § g R &N FWw
3 orgfaen g &, 3% fom o 43w ¥ WSt
99 T ved 9 Ha I3/ T o @) 8 9
F * U g 3o W geAw W oW
Fefy % o) % W 9 @A R S ol R
T & WA O a0 ¥ w9 F Ao A A
e H W" Wy A a" IqfeE Ry S
dfF 7’ a1 § 9@ T R 9 W) 7% Ww
o ¥ T e dar o o g D g
% 3 fan @ =7 sua weel o B I
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e wH 9 Rm ®F a8 aw fuf @
offed ¥, @ o fufa A Free @ &) =@
fEa Rl W® A wHW @, o o
FA | wAR s @ Faefoen st o8
T . (FEuA)...

@yl W, o999 = At aw o
Gl

el (st Secfagrlt AR § ud
Fg e o1 ol are A D g ® s Tz
aifra & 7w 81§ aw SMAER N =g § Fe
geae % o frdl off sl w1 Bedneeee
T

THE DEPUTY CHAIRMAN: Now all
of you should thank the Prime Minister
because he came here. Now Shrimati
Sushma Swaraj.

SHR!I JOHN F. FERNANDES
(GOA): Madam, is it a suo moto.
statement?

THE DEPUTY CHAIRMAN: Tt is
not a suo motu statement. She is just
informing the House about the latcst
position. There will be no clarifications.
There is no need for clarification.

Gar W (s Qe |/ et
e, ¢ R Ay g 39 v A Qe @ e
aoE # gm0 wH & ol @ W 20 o
gee WA weEl 3 T8 qR agd a9 §
s 4 dfF AT AR A TAA T IR
g A o s seara Ay @ g alk
IqF GANeAE ue e o |- vy #
Fpell oRE, AT BEE W TEd
FEWH HE A WA SMARE A Se
Fo EAAIVA, SF1 1 GTRF W9 ¥ TEIeR R
T T R faus wem @ gEm @ S
N TEd g Sen fer @ —On
15.7.1998, the Joint Council of Action
had a very fruitful discussion with the
Chairman and members of the Postal
Board. On 16.7.1998, ‘the Joint Council
of Action met the hon. Minister of
Communications-and. she appealed to the
unions to have full faith in her and
assured sympathetic and expeditious



